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Descriptiou 

1. 'Bnlineerl Graduate. 

No. of placement. 
cft"ected. 

2035 

2. Doctors (incluoinl Post-8l'aduates). 720 

3. DiPloma 
Holders 

Soil Conservation in Inter-Valley 
River Projects 

4118. SHRIMATI JAYANTI PAT-
NAIK: 

DR. KRUPASINDHU BHOI: 

Will tbe Minister of AGRICULTURE 
be pI eased to state : 

(a) whether Government have included 
some new projects in the Inter-State River 
Valley Projects to take up soil-conservation 
measures in the catchment areas during the 
Seventh Five Year Plan; 

(1t) if 80, the details of such projects, 
State-wise; and 

(c) the Central assistance released and 
the soil conservation measures undertaken 
in the catchment areas of the three Inter-
State River Valley Projects, viz. Upper 
Kolab,Indravati and Subarnarekha'1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOOENOaA 
MAKWANA) : (a) No, Sir. 

(b) and (c). Do not Arise. 

[TrQfts 14tioll] 

Assistance to Madbya Pradesh for Fro-
zen Seman ProduetioD Technology 

4119. SHRI DILEEP SINGH BHU-
RIA: Will the Minister of AGRI CUL-
TURE be pleased to state: 

(a) whether Union Government have 
te~eived any proposal, from Madhya Pra-

5680 

desh GOVC'"IlDlcot for providing alSiatance 
for the expansion of frozcD semen reproduc-
tion facility; and 

(b) if so, the action taken by 
Government thereon '? 

THE MINISTER OF STArn IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINIS. 
TRY OF AGRICULTURE (SHRI 
YOGENDllA MAKWANA) : <a) Yes, Sir. 

(b) The Government of India have 
already released a sum of Rs. 1 11.83 lakhs 
as Central assistance during the years 1981-
82 'and 1984-85 for extension of fro'Zen 
semen facility in the State. • 

[Engli8hJ 

Representation from .Farmers of Katta. 
Dad in Kerala 

4120. SHRI VAKKOM PURUSO-
THAMAN : Will the Minister of AGRI-
CUL TURB be pleased to sta~e : 

.. 
(a) whether Government have received 

any representations from the farmers of 
Kuttanad in KeraJa to telieve them of their 
debts towards Kerala Land Development 
Corpora tion; and 

(b) if so, the action taken in this 
regard? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATIQN IN THE MINISTRY OF 
AGRICULTURE (SHRl YOGENDRA 
MAKWANA) : (a) and (b). A memoran 
durn dated 16-10-8b was received by th-e 




